Item No. 26 0.A. No. 1052/2021

Central Administrative Tribunal
Principal Bench: New Delhi

M.A. No. 2648/2021 in
0.A. No. 1052/2021 &
M.A. No. 1301/2021

This the 22rd day of September, 2021

Through Video Conferencing

Hon’ble Ms. Manjula Das, Chairman
Hon’ble Mr. Mohd. Jamshed, Member (A)

1. D. PRAVEEN, GROUP ‘A’,
S/o Shri A. Devasigamani,
Aged 49 Years,
R/o Tower-15, Flat No. A5, Type V,
Kidwai Nagar East,
New Delhi-110023.
Presently Working as Director,
Department Of Military Affairs,
South Block, New Delhi.

2. G. PARTHASARTHI, GROUP ‘A’,
S/o Shri G. Laxma Reddy,
Aged 51 Years,
Presently Working as VC & MD, TSEWIDC
Govt. of Telangana,
SCERT Compound,
Hyderabad.

3. SANDEEP KUMAR GUPTA GROUP ‘A’,
S/o Shri Arun Kumar Gupta,
Aged 48 Years
R/o B-801, Alaknanda Apartment, New Delhi.
Presently Working as Director,
M/o Ports, Shipping & Inland Waterways,
1, Parliament Street,
New Delhi-110001.

4. NIRMAL KUMAR BHAGAT, GROUP ‘A’,
S/o Shri Shyam Sunder Bhagat,
Aged 51 Years,
R/0 332, Media Times Apartment,
Abhay Khand-IV, Indirapuram,
Ghaziabad.
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Presently Working as Director,
M/o Health and Family Welfare,
Nirman Bhawan, New Delhi-110011

5. RAHUL KASHYAP, GROUP ‘A’,
S/o Late B.B. P Singh,
Aged 50 Years,
R/o D II/181, Kidwai Nagar West,
New Delhi-110023.
Presently Working as Director,
M/o Housing and Urban Affairs
Nirmal Bhawan, New Delhi.

6. ABHIJIT BAKSHI, GROUP ‘A’,
S/o Late A. K. Bakshi,
Aged 49 Years
R/o0 AG-1/98B, Vikaspuri,
New Delhi.
Presently Working as Director
Joint DGFT
Director General of Foreign Trade
Udyog Bhawan, New Delhi-110011.

7. SUNDARAM RUKMANI, GROUP ‘A’,
D/o Shri Muthusamy Sundaram,
Aged 52 Years,

R/o D-11/316, Vinay Marg,
Chanakya Puri,

New Delhi-110021.

Presently Working as Director,
Dept. of Agriculture & Cooperation
Krishi Bhawan, New Delhi-110001.

8. ELANGBAM ROBERT SINGH, GROUP ‘A’,
S/o Late E. Rashi Singh,
Aged 54 Years,
R/0 74, Lane No.3, Krishna Nagar,
Safdurjung Enclave,
New Delhi-110029.
Presently Working as Director,
M/o Health and Family Welfare,
Nirman Bhawan, New Delhi-110011

9. SARWESH KUMAR ARYA, GROUP ‘A’,
S/o Late Shri Saryug Prasad,
Aged 50 Years,
R/0 WZ-1562, 34 Floor,
Rani Bagh, Delhi-110034.
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Presently Working as Director,
Cabinet Secretariat, New Delhi.

10. GHULAM MUSTAFA, GROUP ‘A’,
S/o Late Md. Ishaque,
Aged 51 Years,
R/0 4C, DDA Flats, Taimoor Nagar,
New Friends Colony,
New Delhi-110065.
Presently Working as Director,
M/o Health and Family Welfare,
Nirman Bhawan, New Delhi-110011.

11. KSHITIJ MOHAN, GROUP ‘A’,
S/o Late Baleshwar Prasad,
Aged 51 Years,
R/o Qtr No. 207/3, Pushpvihar,
Sector-1, New Delhi- 110017.
Presently Working as Director
Dept. of Empowerment of Persons
With Disabilities,
CGO Complex, New Delhi-110003.

12, ANANT KISHORE SARAN, GROUP ‘A’,
S/o Late LK Saran,
Aged 55 Years,
R/o Tower 17, Flat C5, Type V,
Kidwai Nagar East,
New Delhi-110023.
Presently Working as Director,
Ministry of Home Affairs,
North Block, New Delhi-110001.

13.ANIL SUBRANANIAM, GROUP ‘A’,
S/o Shri M. Subramaniam,
Aged 52 Years,
R/o DB 86 E, Hari Nagar,
New Delhi-110064.
Presently Working as Director,
Ministry of Home Affairs,
North Block, New Delhi-110001.

14.SHYAMA PRASAD ROY, GROUP ‘A,
S/o Shri Gopi Prasad Roy,
Aged 47 Years,
R/o A-18/D-I1/South Moti Bagh,
New Delhi 110021.
Presently Working as Director,
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Dte. General of Foreign Trade,
New Delhi.

15.NITIN KUMAR, GROUP ‘A’,
S/o Shri Prem Kumar,
Aged 49 Years,
R/o0 121, Madan Lal Block,
Asian Games Village Complex,
New Delhi.
Presently Working as Director,
Central Vigilance Commission,
New Delhi.

16.LAL CHANDAMA, GROUP ‘A’,
S/o Shri H. Lianzama,
Aged 47 Years
R/o0 502/Ganga-6, D-6 Vasant Kunj,
New Delhi-110070,
Presently Working as Director,
M/o Housing & Urban Development,
Nirman Bhawan, New Delhi-110011.

17.H.KAM SUANTHANG, GROUP ‘A’,
S/o Shri H Ginnok,
Aged 46 years,
R/o X-20, Type 4S, HUDCO Place Extension,
New Delhi — 110049.
Presently working as Director,
Dept. of Chemicals & Petrochemicals,
Shastri Bhawan,
New Delhi — 110001.
... Applicants
(By Advocate: Mr. Ankur Chhibber)

Versus

1. Union of India,
Through its Secretary,
Department of Personnel & Training,
North Block,
New Delhi — 110001.

2. The Establishment Officer,
Department of Personnel & Training,
North Block,
New Delhi — 110001.
... Respondents
(By Advocate: Mr. R.S. Rana)
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ORDER (ORAL)

Hon’ble Ms. Manjula Das, Chairman

M.A. No. 2648/2021

The present Application has been filed by the

applicants seeking withdrawal of O.A. No. 1052/2021.

2. Mr. Ankur Chhibber, learned counsel for the
applicants, on being instructed by his clients, submitted at
the Bar that the respondents are in the process of
consideration of the claim of the applicants. Accordingly, he
sought permission of the Tribunal to withdraw the O.A.
However, liberty may be granted to them to seek remedy, if
the applicants are not satisfied with the decision of the

Authority.

3. Permission is accorded. Accordingly, the M.A. is
allowed and the O.A. is dismissed as withdrawn, with liberty
as aforesaid. Pending MA also stands disposed of. There

shall be no order as to costs.

(Mohd. Jamshed) (Manjula Das)
Member (A) Chairman

September 22, 2021
/1g/jyoti/dd/




